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Notifications (Hindi end English
versions) under section 159 of the
Customs Act, 1062:—

(i) G.S.R. 281(E) published
in Gazette of India dated the lst
May, 1979, bringing the rate of
additional duty on imported ben-
zene at par with the current rate

of excise duty on indigenous ben-
zone, together with an explanatory
memorandum.

(ii) G.S.R. 283(E) published
in Gazette of India dated the 2nd
May, 1979, regarding exemption
to containers of durable nature
when imported into India from
the whole of basic, additional and
auxiliary duty of customs leviable
thereon, subject to the condition
that the containers are re-export-
ed within a certain period, toge-
ther with an explanatory memo-
leiimn

(ili) G.S.R. 284 (E) and 2851E)
published in Gazette of India dat-
ed the 2nd May, 1979 regarding
exemption to empty gas cylinders
for being filled with indigenous
gas, when imported into India,
from the whole of the basic, addi-
tional and auxiliary duty of cuas-
toms leviable thereon, subject to
the condition that such gas cylin-
derg are re-exported within a cer-
tain period, together with an ex-
planatory memorandum.

[Placed in Library, See No. LT—
4432/79.]

11.82 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported distress sale of wheat by far-
mers due to Government’s jailure to
purchase it at the fired rate of Rs.
115 g quintal
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) The 8tate Govern-
ments are primarily responsible for
organising price support operations
within their juisdiction. The Food
Corporation of India operate within
the States as an agent of the State
Governments to the exfent of the role
assigned to them by the States. Gov-
ernment of India have repeatedly im-
pressed upon the State Governments
the necessity of ensuring coordinated
and integrated working of the State
agencies, like the State Civil Supplie:
Corporations, cooperative institutions
and the Food Corporation of India in
the matter of organising the price sup-
port operations. On the 20th and 24th
March, before the commencement of
the Rabi marketing season, I had
personally reviewed the purchase ar-
rangements made in some of the wheat
producing States and discussed with
the State Food Ministers and officials
about the number of purchase centres
opened, cash credit limit arranged,
gunny supplies, transport problems,
storage accommodation available and
such other matters.

According to the information sup-
plied by the State Governments, pur-
chase centres have been opened in
various States as follows; —

Punjab - 798
Hmm e 1“
Uttar Pradesh ves 2748
Rajasthan . 204
Madhya FPradesh red -202
mhar . ‘.n u!
p——————
Total . 4718
e
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From the trend observed so far, the
markef arrivals have been heavier this
year than last year, According to the
latest information available, a total
quantity of 11.28 lakh tonnes ofwheat
his been purchased under the price
operationg by the Food Corporation
of India as well ag the State agencies
as on 7th May, 1979, as against 6 64
lakh tonnes purchased in the corres-
ponding period last year,

Some time back, reports had reach-
ed the Government that purchase
arrangements in certain pockets in
States like Madhya Pradesh and Uttar
Pradesh were not adequate. Atten-
tion of the State Governments was
immediately drawn to these reports
and they were asked to look into the
matter and augment the purchase ar-
rangements in those States. Food
Minister U.P. has informed me yes-
terday, that the speed of procurement
of wheat in that State was twice as
fast as Iast year. There have been no
reports of distress sales by the far-
mers. The State Governmentis have
been adviged to set up State level co-
ordination committees headed by the
Food Secretary to constantly keep the
price support operations under review
and take appropriate messures when-
ever and wherever required. State
Govrnments have also been advised to
set up district level commitiees con-
sisting of officials and non-officials in-
cluding M.Ps. and ML.As. for review-
ing the procurement operations from
time to time.
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MR. SPEAKER: It is a Calling
Attention. Kindly answer only Mr.
Nayak's question.

ot s (Rafar) - feamy &

T g wT § 1 (WAEAF) T WL

# qw AR & X w gleed fecew

T @E WIT AT | ([TEE)

st W ey WIT OF SW
ag st f5 115 swg gt faed
ifge @ & fo @ gaw o AW
ol 9T g & 4g & & faq awr 3
§¢ 3+ & Af g forw g o aw
¥4 % foam a7 T WIOHY T FAT
¢ e 9at § wyare 3 @ arfgy

Grade 1 specifications: Foreign mat-
ter 0.5 per cent, other foodgrains 2
per cent; damaged grains 2 per cent:
slightly demaged grains 5 per cent,
Shrivelled and broken 6 per cent,

X aF LT § 1 (Saawr)

ot vw mw ot (fefa) : fom
it ®y Fefan &1 w1 fawr mar §
§ o Ivifuuse adf §, 7 ¥ wnai
1 Aff o owwy & fe € o
framit svady g % g8 7 Befaw
*T WA A ¥ Q@ & AT Fafar
¥ 35 wf af oy o T o #
{wwamra) o

oft wey srarre fog : S W
T ¥ gy I 3w & af gy
¥ ol ¥ w o i g §iWk
Iver wTAETE § 4 (vwae)

SHRI RANWAR LAL GUP1A:
Their problem i genwine. If he does

net gntwer the very purpose of the
disgtdsgion is lowt. .

' (InteFruptionsy

MR, SPEAKER: Order, order, You

must know the yules, It is a Calling
Attention.
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MR. SPEAKER: Order, order. You
are converting this into a debate, That

is not allowed, It is only a Calling
attention,

11.43 hrs.

PETITION RE. GRIEVANCES AND
DEMANDS OF RAILWAYMEN
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COMMITTEE ON PAPERS LAID ON
THE TABLE SEVENTEENTH
REPORT

SHRI KANWAR LAL GUPTA
(Delhi Sedar): I beg to present the
Seventeenth Report (Hindl and Eng-
lish versions) of the Committee on
Papers Laid on the Table,

11.45 hrs,

CORRECTION OF ANSWER 10 S.Q
NO. 752 DATED 17-4-1979 RE. PAY-
MENT MADE BY INDIAN DRUGS
AND PHARMACEUTICALS LTD., TO
ITS ITALIAN COLLABORATORS
FOR TRANSFER OF TECHNOLOGY

THE MINISTER OF PETROLEUM,
%‘HMCALS AND FERTILISERS"
SHRI H. N. BAHUGUNA): I beg
to fay on the Table a statement clarify-



